BUSINESS STANDARD AND MUMBAI LAKSHADEEP MUMBAI EDITION
ADVERT DATE 9" OCTOBER, 2023

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
iLiguidation Procass) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

GOOD-DAY FOODS PRIVATE LIMITED
PARTICULARS DETAILS
. |Mame of corporate debtor Good-Day Foods Private Limited

. | Date of Incorporation of Conporate Debior | Sth July, 2003
. |Autharnity under which corparate deblor is | Registrar of Companes, Mumbai
incorporaled | registensd _ _
Corporate kdentity Mo, | Limited Liability | LU1S200MH2003PTC 255426
Identification Mo. of corporate debbor
. |Address of the registered office and AE1/62, Road No. 22, Wagle Indl. Estate,
principal office (if any) of corparate deblor [ Thane, MH — 400 604

. | Date of closure of Insolvency Resolubon [ 3rd August, 2023

Process -
. | Liguidation commencement date of ath October, 2023

corporate debbor {Order uploaded on NCLT wabsite date)
. |Mame and regestrabion number of the Jeatendra Rajpal Daryani

msohvency professional acting as liquidator| Registration Mo,

|BELIPA-DOTP-F -
. |Address and e-mail of the liguidator, as | B-504, Atlantis, Hiranandani Gardens,

registerad with the  Board Main Street, Powai, Murmbai - 400 076,
nikhil564 @yahoo.com

Address and e-mail bo be usad for B-504, Allants, Hiranandam Gardens,

correspondence with the liguidator Main Sireet, Powai, Mumbai - 400 076
lig.gooddayfoods@amail.com

.| Last aate for submiszon of claims 41 Movarmber,

Motice is hereby given that the Hoa'ble National Compary Law Tribunal, Mumbas Banch has
ordered  the commencement of Bguidation of M's, Good-Day Foods Private Limited on 3rd
August, 2023 (the said Orderwas uploaded an MCLT website on Sth October, 2023),
The stakeholdars of M's. Good-Day Foods Private Limited are heraby called weon to subrdt their
claims with prood on or before dth November, 2023 to the liquidator af the address mentioned
against item Mo 10,
The financial creditors shall submit their claime with proof by electronic means only. All ather
creditors may submit the claims with the proofin person, by post or by elecironic means,
Submission of falss or misleading proof of claims shall aftract penalties. sdl-
. Jesetendra Rajpal Daryani
Dot £ eiober, 2023 Liquidator of Good-Day Foods Private Limited
Registration No. IBELUIPA-001/IP-PODETEI2017-18/11146




